
S.NO. APPEAL NO. FINAL ORDER DA TE OF ORDER DATE ON
NO.lMISC ORDER NO. RECEIVED FROM WHICH ORDER

THE PS TO HON'BLE SENT FOR
PRESIDENT DISPATCH
IMEMBERS

FINAL ORDER NO.
1 STI5044812019 F.015570512024 24-05-2024 06-06-2024
2 STI5044912019 F.015570612024 24-05-2024 06-06-2024
3 STI5045012019 F.015570712024 24-05-2024 06-06-2024--
4 ST/50451/2019 F .0/55708/2024 24-05-2024 06-06-2024---------- -
5 ST/52533/2018 F .0/55782/2024 30-05-2024 06-06-2024
6 ST/51004/2018 F .0155783/2024 03-06-2024 06-06-2024
7 ST/51740/2018 & F .0/55790-55791/2024 30-05-2024 06-06-2024

ST/52149/2019
8 ST/58353/2013 F .0/55797/2024 27-05-2024 06-06-2024
9 STl51804/2018 F .0/55808/2024 27-05-2024 06-06-2024
10 ST/51258/2018 & F.0/55810-55811/2024 27-05-2024 06-06-2024

ST/52522/2018
11 ST/52051/2019 F .0/55822/2024 29-05-2024 06-06-2024
12 ST/54158/2018 F.0/55823/2024 29-05-2024 06-06-2024--
13 ST/50746/2019 F.0/55824/2024 29-05-2024 06-06-2024
14 ST/50647/2019 F .0/55825/2024 30-05-2024 06-06-2024
15 ST/50688/2019 F.0/55826/2024 30-05-2024 06-06-2024
16 ST/50808/2017 F.0/55827/2024 30-05-2024 06-06-2024
17 ST/52882/2018 F .0/55831/2024 30-05-2024 06-06-2024
18 ST/50078/2018 F.0/55832/2024 30-05-2024 06-06-2024
19 ST/51727/2019 F.0/55844/2024 30-05-2024 06-06-2024
20 ST/51198/2018 F .0/55845/2024 31-05-2024 06-06-2024
21 ST/50184/2019 F .0/55846/2024 31-05-2024 06-06-2024
22 STl50258/2019 F.0/55847/2024 31-05-2024 06-06-2024
23 ST/50813/2019 F .0/55848/2024 31-05-2024 06-06-2024
24 ST/50819/2019 F .0/55849/2024 31-05-2024 06-06-202425 ST/53340/2018 F .0/55854/2024 03-06-2024 06-06-2024___l! ST/52287/2021 F .0/55855/2024 03-06-2024 06-06-2024

._ ...-
Mise ORDER

1 ST/50311/2017 M.0/50237 -50238/2024 03-06-2024 06-06-2024
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Customs, Service Tax & Anti Dumping Branch
WEEKL Y DISPATCH STATEMENT
FROM 03-06-2024 TO 07-06-2024

uploaded in PDFformat on the (ESTATwebsite immediately after signature of the Hon'ble members on the same day for the parties and public at large.
Thus all the interested parties and other information seekers under R.T.IAct may download these orders from (ESTAT website.


